
 189,  Papers  laid  on

 (2)  Annual  Report  of  the  Hindustan
 Zine  Limited,  Udaipur  for  the
 year  1972-73  along  with  the
 Audited  Accounts  and  comments
 of  the  Comptroller  and  Auditor
 General.  |Placed  in  Library.
 See  No.  LT-6345  fay

 Reviews  &  ANNUAL  REPORTS  OF  BHARAT
 Heavy  Plate  &  VeEssris  LTD.  AND  BHARAT
 Pump  ano  Compressors  [to  For  1972.
 73  anp  COMMERCIAL  VFHICLES  (RFSTRIC-

 TION  ON  RE-SALT)  ORprR,  974

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  HEAVY  INDUSTRY
 (SHR]  DALBIR  SINGH):  ¥  beg  to  lay  on
 the  Table—

 (i)  A  copy  each  of  the  following  papers
 (Hind:  and  Fnglish  versions)  under  sub-
 section  qd)  of  section  6394  of  the  Com-
 panics  Act,  956'—

 (i)  (a)  Review  by  the  Government
 on  the  working  of  the  Bharat
 Heavy  Plate  and  Vessels  Timited,
 Visabbupatnam,  for  the  year
 1972-73,

 (b  Annual  Report  of  the  Bharat
 Heavy  Plate  and  Vessels  Limited,
 Visakhapatnam,  for  the  year
 (1972-73  along  with  the  Audited
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  therean  [Placed  in
 Library.  See  Ne.  LT-6346  /74}

 (ii)  (a)  Review  by  the  Government
 on  the  working  of  the  Bharat
 Pumps  and  Compressors  J  umtted,
 Naini,  Allahabad,  for  the  year
 ‘1972-73,

 (b)  Annual  Report  of  the  Bharat
 Pumps  and  Compressors  Limited,
 Naini,  Allahabad,  for  the  year
 1972-73  along  with  the  Audited
 Accounts  and  the  comments  of
 the  Comptroller  and  Auditor
 General  thereon.  [Placed  in  Li-
 brary,  Sea  No.  LT—-6347  174}
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 (2)  A  copy  of  the  Commercial  Vehicles
 (Restricuon  on  Re-sale)  Order,  i974
 (Hindi  and  English  versions)  published  in
 Notification  No.  §.0,  27(E)  in  Gazette  of
 India  dated  the  Ith  January,  1974,  issued
 under  section  I8G  of  the  Industries  (De-
 velopment  and  Regulation)  Act.  1951
 [Placed  in  Library  See  No.  LT-6348
 74]

 REPORTS  ON  FArAL  ACCIDENTS  AT  GIC
 Stone  (Basei)  Quarry  पा  TANAKPUR  U  P.
 AND  GHURMA  LIMESTONE  MINE  OF  U  P.
 Starr  CEmMEenr  Corporation  Ltp,  Coar

 Mines  FaMILy  PENSION  (CRD  AMODT.)
 SCHEME  ETC.

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  LABOUR  (SHRI  BAL-
 GOVIND  VERMA):  I  beg  to  lay  on  the
 Table—

 (!)  A  copy  of  the  Report  (Hindi  and
 Fngtish  versions)  on  the  fatal
 accident  at  GIC.  Stone  (Bajri)
 Quarry  at  Tanakpur  (Almora
 Divison  of  Utar  Pradesh)  on
 the  29th  December,  972.  [Placed
 in  Libarry.  See  No.  LT-6349/74}
 A  copy  of  the  Report  (Hindi  and
 English  versions)  on  the  fatal
 aceident  at  Ghurma  Limestone
 Mine  of  UP  State  Cement  Cor-
 poration  Lamited  in  Murzapur
 District  (Uttar  Pradesh)  on  the
 2nd  September,  973  [Placed  in
 Library  See  No  LT-6350/74)
 (Gi)  A  copy  of  the  Coal  Mines
 Family  Pension  (Third  Amend-
 ment)  Scheme,  973  (Hindi  and
 English  versions)  pubhshed  in
 Notification  No.  GSR  223  in
 Gazette  of  India  dated  the  09
 November,  1973,  under  section
 7A  of  the  Coal  Mines  Provident
 Fund,  Family  Pension  and  Bonus
 Schemes  Act.  1948,

 di)  A  statement  (Hindi  and  English
 versions)  showing  reasons  for
 delay  in  laying  the  above  Noti-
 fication  [Placed  in  Librarv.
 See  No,  LT-635!  fay
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